223 Resolution re. need
1 . .
progressive modernisation

Tils Hous© reassembled after lunch at
.'eeirfi -four minutes past two of the clock,
THE  VICE-CHAIRMAN, SHRIMATI
KANAK MUKHERIEE, in the Chair.

RESOLUTION RE. NEED FOR PROG-
RESSIVE MODERNISATION "POLICY
FOR ECONOMIC DEVELOPMENT—
CONTD.

THE VICE-CHAIRMAN (SHRIMATI
KANAK MUKHERIJEE): We shall now take
up the Private Members' Resolution. Mr.
Jadhav will continue.

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra): Madam Vice-
Chairman, last time I had moved the
following Resolution;

"With a view to strengthening the
present national efforts and drive for
modernisation, productivity and effi
ciency (0 that thg country is taken to
the 21st century, this House is of the
opinion that Government should evolve
a progressive modernisation policy withi
reference to the following aspects: ------

Last time. 1 had covered the first aspect about,
the modernisation  of trans-" port
technology. Tn that particular aspect, the
Railways remain. Madam, India is a very
large country and the Indian Railways is one
of the second largest Railways i, the world.
Much more modernisation is required in the
railway transport work. It i; not only the

freight  transport, passenger transport,
electrification and all these  things. Even
though we have controlled this  Railway

administration very efficiently, it still requires

automatic signalling system and
introduction of electronic and modern
technology.  Then speeding up of the trains
is also a  must so that the distances can be

shortened. During my visit to Japan. 1 have
seen the fastest train, and that is the bullet
train which goes at a spead of 250 kms. per
hour. Japan is comparatively a very small
country as compared to India. We are
having technical collaboration with Japan, and
we want to upgrade our technology. As I have
said last time it is not only that we should
invest our energy and our money and
efforts in adopting the
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new technology which is already existing in
the world, but w. must also invest and We
must also take measures to find out new
technology. So, from that point of view ,in
the modern world, countries like Japan, USA,
Soviet Union and others have got modernised
through the long and sustained efforts of their
people. So, we must take the technology
which is already available with those
countries. As we are having the policy of
Non-alignment and we are not aligned to this
group or that group and we will see just to
our national interest, we will obtain whatever
technology that is available from whatever
quarter, and we wil] upgrade our technology.

So, Madam, tliis railways is a very
important industry of this country because it i
the poorman's vehicle, it is the poor man's
conveyance, and this railway network is
from Kanyakumari to Kashmir. Any person
can go from one place to another at the most
reasonable  charges. So, it is very essential
that these transport vehicles which aie in daily
use and which are cheaper should be
modernised to  a large extent so that the
common man will be benefited. And
another important thing is that even before
modernisation, we must see that discipline is
maintained among the workers or employees
who are working in that industry. Andas I
have said lasl time corruption should be rooted
out. We find that either in the railways or ia
any industry, whether public or private sector
or in the Government administration, the
common man is exploited because of
corruption.  So, our Prime Minister has
given an assurance to the people of India that
we will fully ensure that corruption would be
fully rooted out. And We see for the fas! one
week several raids on custom officials and
on the big industrialists and big businessmen.
Whoever steals the money, he is the thief. He
is not a big man. Either he might be Kirloskar
or he might be Tata or  he might be Birla.
That means, ihe process of giving a clean
administration has been started by our hon.
Prime  Minister. And 1 fully and
wholeheartedly support  this. And for that
purpose also. 1 must also specially
congratulate our Union Finance Minister. Mr.
Vishwanath Pratap Singh, who is the most
cleanest man and he ha
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started this process of cleaning ihe country aud
bringing out black, money invested either in
industries or wherever it is or ia which ever form
it is accumulated. So, bas taken very good steps.
Madam, lernisation ol ihe transport machinery is
important, ia the same way, rooting out
corruption from that is. also “*o im- . portant.
Without removing corruption, J modernisation
will not have any j meaning, iiiven some of our
paopje so habituated to corruption that we find
corruption in the modernisation methods also.
So, we must check it. We must control it. That is
tne need of the hour.

Another  important thing about which I
have already spoken is the water transport. Then
the next item is tha modernisation of various plants
in public and private sector. My friend. Mr.
Syed Rahmat Ali, who was in Assam, brought
out this Resolution and he has authorised hie on
this, I must congratulate him. He has covered
all the aspects that are riecessary and
important  from the common man's point  of
view, namely textile industry, sugar industry and
engineering  industry and then construction
industry. Of course, construction -is not actually
an industry but it has become an industry. Large
masses of India, about two crore cf people,
are engaged in the construction work. So, it has
become the second biggest Or the second
largest industry.  Agriculture also an industry.
Wherever man works, he is the labour, and with
the media he works, itis known as industry. [
That i; my concept of an industry. So, here,
Madarn, when we see towards industries and the
new textPe policy, what did the mill owners do,

what did the industrialists do? They have
exported th, industries for their Own  profits.
When the machinery became age-old.

outdated, they did not make an, efforts to
improve that machinery. Instead they put
the monev, the orofits. in the banks, and the
labourers and othe" neonlo ho were concerned
with the industries thev sufffered. The mill
owners, the *Industrialists, have reaped rich pro-
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fits and they have taken butter out of these
industries, while as the poor labourers, the
workers, who worked in them, they were
not even able to get Dutterrniik, That i the
condition. About 125 textile miilg have come in
the public sector, they have been nationalised.
Now the question is that when we are going to
instal new textile mills and there is a demand
from several parts of the country about new
spinning millg and all these things,
when we  are having a wide range of
discussion about modern technology, we
shouid ensure that whichever new textile miil
is going to come up it must be seen that there i
new technology and the technology should be
such which will need not to be replaced for
coming 50 years. That should be made the
binding rule by the Central Government
while issuing the licences. Out ofthe 125
textile mills that have been nationalised,
except 19 or 20 mills, the rest are doing very
well, because here the bureaucrats are involved.
I do not say that they are not corrupt. Bue even
though' they are corrupt, they are
comparatively afraid of the Government
administration, they are afraid of the bosses
and they are afraid of the people. Rut
the mill owners, the industrialists like the
Tatas, the Birlas and many others, they
were not afraid of anybody because they
thought  that the mills were their own
private property and they thought so because
they thought that it was their own right to
exploit the labourers and make more profit
from industries. ~ So, it ig very important that
there should be modernisation brought about in
the textile industry. Our hon. Minister of Tex-
tile. Mr. Chandra Shekhar Singh, the ex-
Minister. hag introduced this new textile
policy. I differ with hirn on some of the
noints. But T sar that Ind'a is thinking
very seriously  of going to the 21st century
in the matter of textile sector, in rience and
techno7 sector, i-r the "ew economic sector
as a matter of  fact, everv walk of life.
When we see the Plan nutla, in the Seventh
Fi-Year Plan, we are sure that Indi?
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given a very big thrust to industry to enter the
21st century. The textile mills, the textile
industry is the basic industry of India, It has
got a long standing of more than 100 years.
So. I request the Minister concerned of this
portfolio of textiles and the Minister of
Planning that it must be made binding on the
new industries and even in. old industries that
new technology must be introduced. Unless
they introduce nevi. technology, they should
not be given the financial assistance by the
public financial institutions like the Maha-
rashtra State Finaincial Corporation and many
other such corporations. There are many such
financial corporations which give financial
assistance.

The second important industry is the sugar
industry. Madam, in sugar industry also more
than Rs. 2,500 crores have been invested and
we are having more than 250 sugar milly in
this country. In Uttar Pradesh and in
Maharashtra a number of sugar mills have
become age-old and they do not have a good
crushing capacity. They also need modern
technology. Now, it is essential eve, for the
extraction of sugar from sugarcane. Japan has
formulated new technology so that 99 per cent
of juice can be extracted by few sugar mills
and every recovery can also be improved. So,
we must take that technology and know-how
and we must modernise our sugar mills.
While issuing licences it must be seen that
along with sugar, other byproducts like paper,
alcohol and so many other byproducts are also
produced. It must be seen that those
byproducts are compulsorily produced. Unless
and until we do that, the sugar mills will not
make profits and su ear will not be cheaper.

On the one hand we are crving that sugar
prices are goin? up and on the other we are
also crying in the House that farmers are not
gettine remunerative prices. That is hecause
we have not yet taken to modernisation.
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A time has come that we have to think as to
how the producer and the consumer should
get the benefit and they should not have to
complain about it. It is only possible if we
introduce modern technology in the textile
industry, in the sugar industry etc.

India has a large industrial base
in all sectors whether engineering,
pharmaceutical, printing, electri-
city and village industries. This is the base
which Gongress created during the last 40
years. People may say we have got old in-
dustries in the country, but whether old or
new, we do have the industrial base. Pandit
Jawaharlal Nahru said that today's industries
are the Modern temples of India. He hag
provided the base for these modern temples of
India. He has not only given the base of large
industries, he has also given to this country
the basic research institutes like the National
Physical Laboratory, the National Chemical
Laboratory, National Biological Laboratory.
He wa, a man of vision. He was the greatest
visionary that the world has produced in
centuries. We are lucky to have such a Prime
Mini-ster. He started the process of mod-
ernisation of this ancient country. After Pandit
Nehru, our distinguished leader Shrimati
Indira Gandhi not only tried to modernise this
country but she struggled for it throughout her
life in order to remove economic disparities.
Economic disnarity can be removed only if
modernisation takes place. The world is
changing; we see changes in the science and
technology; we see changes even in the figure
of the man. If you just see what the figure of a
man" was in 1950, vou would notice a rrent
change in his colour, in his complexion, in the
shape of hi* nose, hands an” even his wav of
thinking. "Even the traditional value* hav*.
chanc/pd:  the at-niosnhere and the
environments have changed, the situations
have changed. an<* there ure change*
biologically also. Now the timo has com" that
we must accent a chancre in our values and
concepts and thoughts. Now we
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have to concentrate on modern technology. As
we Know tnere is a cutthroat competition in tne
woud. We know that the Soviet Union
has launched about 500 satellites in the apace;
USA aiso has got 300 satellites ,, in tne space
and they are preparing the great games,
preparing on the Stars War projects and  anti-
Stars War*. There are so many things. The pro-
gress is very fast; the wyrid is changing fast and
therefore India should not lag behind. It way
from that point of view that Shrimati Indira
Gandhi recognised the need of the hour, and
India could also acquire a place in the world in
space technology under her leadership. We
have also manufactured rocket* and other ma-
chines and airoplanes MIG125s and MIG-
23s and in this, the Soviet Union  hag
helped us a lot.So it is  very
important  that our industries must keep pace
with what is happening in the world in the field
of science and technology. Now, our
distinguished ~ Prime  Minister Shri Rajiv
Gandhi has given a big thrust for introduction
of science and technology in the field of not
only Indian economy, but in education in
industry. The life today has become so much
challenging nowadays that unless we leam and
adopt the latest technology, we  cannot
survive. As per Darwin's theory, it i a struggle
for existence and survival is for the fittest.
That is the fundamental priniciple. Now,
that principle has become very severe and
very serious that man has to work hard.
Now. there is no substitute for hard work. If we
work hard, we can build a strong India,
with modern science and technology and India
will be one of tho largest countries, one of the
powerful countries, one of the strong countries
in the" beginning of the 21st Century.

Madam, I come to hOeT>ita's now. Health
ig a verv imTwtant an* nasic nroblem of our
peonle. W<* fi"4 that in the ru'al areas we
a*'" tint v>av-ing adeauato health servi-**,
fhoii«h we have given a lot of thrust in the
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Seventh Five-Year Pian to health piog
rammes. Hospitals are housea in cottages. We .
do not have adequate number of doctors. Thij
iy due to th* present system of medical
education. Of course, I have not studied fully
the document presented on the educational
policy. What 1 feel i thatet; education,
medical education, has become so costly that
no young man can hope to become a doctor.
This is not so in other countries. In the rural
areas, it should be enough if we have people
who have some basic knowledge in regard to
giving injections and prescribing medicines. It
is not necessary that they should be expert
surgeons, they should be expert or-
thopaedic surgeons or they should be experts
in some branch of science. It is not so.
Some minimum health services should be
provided in the rural areas. A I said,
good and bright students who are poor,
even when they get 90 per cent marks, are not
able to get admission into the medical
colleges. I do not understand why the private
medical colleges are exploiting in this manner.
I do not agree with that. At the same time, If a
boy gets less marks but he hag an inclination to
take to medical education, he has ,
tendency to  study medical science, why
should we re. strict him from getting this
opportunity? It should not be made so costly.
Now, in Maharashtra, for example, the
engineering college movement has started. In
the beginning, people said that it will be ,
difficult task. Now, there are about 50 en-
gineering colleges. They have calculated how
much fee is required.  But they are not giving
free education to the poor. They should make a
provision, with the required fees. ~Now, more
than 8,000 students are studying in the
engineering colleges. "Engineering colleges are
like other colleges. Tn the same wav. we
shouM set uo medical colleges. In the districts
there are nosDitats with 300 beds, 500
beds. We can -apt ;n a medical coVrrs
in each r'istri"t Th* r<vmit-ed eni:inmpr>t for
tho medical colleges a"** avn.il a Ve in
the restrict hnRnital.

The people sitting  in the Medical
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do not want to open the doors of medical
colleges te the common students. Their voice
should not be listened to. We should have
short and simple medieal courses and from
these courses, students shouid be selected and
they should be given higher education. I
would request the Government to consider
thig matter seriously and take steps to remedy
the situation as medical education has become
more costly.

" Then, encouragement to entrepreneurs
interested to set up industries with latest
technology. The entrepreneurs are facing a lot
of problems. They are in need of financial and
technical knowhow, management expertise
and incentives. In this connection, I would
like to point out that the financing system by
the banks is not correct. When loans are
extended to the small-scale industries, we
should ensure that the small-scale industries
do come up. They should be made
operational. The financing system should be
such that the industry should go into
production and we should be able to recover
the money. But this is not being taken care of.
That iy why, we see lakhy, of small-scale
industries and thousands of medium-scale
industries becoming sick. It ig very essential
that a new policy should be framed and we
should ensure that the small-scale industries
set up in the urban and. rural areas function
properly. They should be able to make
reasonable profit.

Then, introduction of modern technology in
Government offices to improve and
simplify procedures and quick disposal of
cases. So, that is the main aspect in our
administration. You go to a collector's
office. A poor farmer has to pay Rs. 7 toRs.
10 for getting 7/12  forms. Corruption
starts from district office itself.  Then
it goes to the other offices. Now we
are thinking very seriouslv to instal a
computer there. We are -going to improve
the efficiency of the office. A new scheme
has been introduced in Ahmednagar,
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Mabharashtra” to eliminate pendency of papers.
I do not want to go into the details of this
scheme but it is a very good scheme and I want
that it'-should be adopted throughout the-
countiy ag early as possible. There shouid be
quick disposal of cases. ] Common man's work
should not be held up due to some unwanted
formalities. Even though you complete the
formalities, still the office people will ask you
to complete newly invented formalities. Thig
should not happen. If you want to enter inte
21st century, the functioning of the
Collectorate offices, district offices and lower
level offices should be improved. Lethargy
from those offices-should be removed. There
should bs revitalisation of welfare schemes
for? tribals, weaker sections, forestry/ forest
industry, education, communication and
socialisation. How the owners of these
institutes, in the* name of charity are
swallowing money. This i; a matter of investi-
gation. Today in the morning we v/3re having
Starred Question about tribals. We are
investing crores and crores of rupees in those
institutes for the development of tribal areas
but in the name of tribals some anti-tribal
people come in and swallow the entire money.
So, we must see that whatever money is
allocated for the development of weaker
sections and tribal people, that money should
actually be spent on their development, it
should not go to somebody else. Those who are
found guilty of swallowing fundg shoula be
severally nunished. I think there are already
several legislations to punish them. . These
laws should be prooerly improved. If we
require to strengthen our law and amend the
Acts, we should not hesitate to do so.

The other important aspects are pollution,
agriculture, science and technologv. I have
already spoken on agriculture. (Intemiptions)
Mr. Kalpnath Rai wants to speak on agri-
culture, but I would only cover those. points
on which Mr. Kalpnath Rai would not speak.
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in tne netd oi agncmime, a iui of . work
nas to be aoute aave VI increase tne
prouuctivity. M tms connection, 1 may ten yju
oxie tmag. There i one weekly Nuclear inula'
and in thig journal this is wnat uas been said, I
quote;

"The Dwarf mutant of winged bean
developed at the university of Agricultural
Sciences, , Bangalore under the mutation
breeding programme on winged beans
sponsored by the Food and Agriculture
Committee of the Board of Re-arch in
Nuclear Sciences (BRNS)."

Such type of work is going on in serveral
universities.  If isotop,  radiation by the
nuclear hazard c¢’n kill human race, it can also
help in increasing the human race.  Both the
things are there. The question is how to use
this energy. The other day we were
diseussing about the use of 3.5 million tonnes
of fertilizer. We must see how much
nutrients are available from those fertilizers.
It has 3 00 .M. been  discovered through
thig Nuclear Science that if you- put 100
tonnes of Nitrogen, only 30 per cent Nitrogen
is available to the plant and the remaining 70
percent of the Nitrogen is wasted. That means
that in 4.5 milMon tonnes of fertilisers, we
can utilize three times more land. They have
found out Nitrogen 15. The molecular
weight i.s 14.  They have developed isotopes
and by N-15 it has been found that even with
one-third requirement of Nitrogen we can
get the same type crop.. Now we must know
actually how much and -what tvne of nvt-ients
are require- for the plant  what is 'the
tctal reoiii>-°rnpnf ~ of  Nitrogen,
(Phosphorous. ~ Potash MiTO-rtutrients
mand what i, the rruantitv of actual water
required? A’mTlv t>->t research must
h" /ondiintcKl. T T nTTf

seen in mv K+o+a by the sorinkler irrigation .
svstetfa w'ee we ren'Jrrp(J 20 acres inch *-
>*  -<e»,. 7 a ar* fa’h of wate" is
O"™I<)I to hm»r™xn«* tv,y same croo whirh
san he hg*ve 'l ewith 20 acres inch  of
water. We
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uiuat speeu up trus -ecuno.ogy and we
musi uunse it propeny.

Agiicuiture is a veiy large field. Yet we'
nave to ao a rot. As. Pt. Jawaharlal iNenru
said -1 have miles to go before I sieep",
similarly we have to cross our journeys of
thousands of miles, because unless our
agriculture is modernised, our Inaia »iil not
go into the 21st century. / congratulate our
Prime Minister that about 50 pe, cent of the
total Plan allocation has been made for
agriculture. I have gone thiough the Plan
document. Out of 1,80,000 crores of rupees of
total allocation, about 90,000 crores of rupees
are for rural development, agricultural rural
employment, rural power which means
generation of power. I have calculated how
much power is required for the rural areas and
how much for the urban areas. Accordingly it
has been done. And for the first time in Indian
history 50 per cent of the entire Plan
allocation is made available for agri-eulture
and rural development. That means we are
preparing very* fast for entering the 21st
century.

Next important thing is energy. I will tackle
energy and then finish my speech. In the
Seventh Five Year Plan we have made
allocation of Rs. 34,273 crores for this and we
will have be having 22,000 MW of additional
power. So the total power available in the
country by the end of 1990 will be 64,000
MW. That mean; it is a very big jump. I say it
is a quantum jump. But we know that there are
many thermal power stations and as one hon.
Member from the other side had said, some of
them are working at 10 ner cent capacity. The
average capacity is not more than 50 per cent.
So leave aside 10 pe*- cent even 50 per cent
capacity is not , matter of pride for us. I have
seen ir Japan, their power projects are working
at 97 ner cent, capacity. And bow has Japan
saved Jtg energy? The energy saving w unit of
product in some of the industries during the
deeade 1973—83 in Janan was as

follows: Iron and steel 19.8,per cenf;
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Madam, this Resolution is in keeping with
the efforts of Prime Minister Rajiv Gandhi to
modernize this country and I hope this House
will luliy cooperate with me and extend their
support to this Resolution that modern
technology should be introduced as eariy as
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per cent, paper and PY7P 20 per cent; cueing 31) per
cent; peuo-cnenucais Z/.<6 per cent. They nave
even manuiactuxed such automobiles ana venicies
that require less petrol and they have saved 27.6
per cent energy. This remarkable achievement
was made possible by 30.6 per cent reduction over possible in all walks of life in order to make

this period jn the amount ol thermal energy needed to India a strong democratic country with the
produce the same amount of GNP. Japan is not
only getting modernised, but Japan is also making
advancement in saving energy and in giving
alterative sources of energy. And they are
modernising in all the fields. I hope we are also

strongest defence force and the strongest re-
search base on this earth.

With these few words I would request the

having this technical collaboration with Japan. Last- honourable Minister to accept my Resolution

ly I would mention that for
energy is the most economic energy and India is

India nuclear and to make future plans accordingly.

going very fast in this field. By installing the Dhruva

and Kalpakkam reactors, we have now reached a Thank you very much.

stage when we can produce 10,000 megawatts of

power bv the end of this century. While talking T A | e
of Dhruva, Madam, when it iy made fully oft ( 2 i

operational BARC will become one of the most
extensive research reactor complexes in the world.
With a maximum thermal neutron flux of 180
trillion  neutrons per square centimetre per
second, Dhruva carries the distinction of being
one of the high flux research reactors. So, India
does not remain behind other modern developed
countries because Dhruva is one of the most
sophisticated reactors in the world. Here we can
carry on research on neutrons.

o weEma wEw A fraw & fau dw
frar & W& W woi & om
afrmz war & &g aww g anay
TH Faw gEl s o & amafa-
mf;{wﬁmaﬁaﬁa:wuhm:

& (et o 2w ﬁ'rr e
We are doing research on laser rays are % rafavary fae 2o & ﬁq'rr
also, which iy also a highly technical qAET ? ’ﬁﬁm u‘a-uﬁwam Y
field. One day it was shown on ®&TLATH % i{'ﬂ’-mﬂ'ﬁlﬁT AqT T
television as to how, with the help & fau @WawTEHE T ) mﬂﬁm.[ut{u{
of lasej rays, cancer wulcer can be re g farm & fav o=l g FfFT -
moved and checked. So, we are e o
doing tremendous research. But the ¥ 3.1-'" N !
question is, research and extension 1@ #1 oY W % AT &1 ST ﬂ"iﬂ’é\'
must 20 together and our country 3, qrd A1 St m’-‘ﬂ’ g, Ciga il i)
must emerge as a modern India, a W} AT 2, W A ot gefy ara
strong India and thus enter the 2l1st 1 S AT I971 &S U T =t
"cntury under the dynamic leader- = > ey
*Mp of our distinguished Prime Fq@- W .E? g w «-GF?{T"T il
<Smi*«er, Shri Rajiv Gandhi. ! S 1 L HI!‘EI i -(Ea ?
oo wa AW g 71 gw AT
aiferrzs &, afcw ¥, arewr § @ afew
¥ owzr sk oW & femw oWy
A A1 W w1 oM w7 oWz
g, gEST ERR L wm aw v
¥  owmfer faww ot o g
gt o ¥ o ow wrowr gy o 2
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uTE AWta SeA TIA, 5, 8, 10

W JTEIEAT @
FEHI® &7 wyal €1 94 W gea
ot da@d 9| ¥ & if 0, & o
T8 HA @ TIOAG G AT g Agl
QAT |EF IR & f@d &g wae
gar_ 47 @ra ) FFOF wim wa & fwa
dqr wiitq @A agh, anian SaEy
ot 18 T¥¥ €M &t na fzm §
sa 2m o= aiFr A2 feR am
W 364 faa fasrm & zvaTdg 97
@31 @il 1 3 wr O wrglzar
g @ wim gdr g anafaaar
qw @ g zar fed dR & o4
1 §ATH 3BMT 91 ) A & ER
w5 @ # am 7, A 9w @
femar #41 2 | w173 @R R Y
@ Wit § 9 ®Y A gAmr aEm
fo mw &n § s88n wiw o #
W g AR & wa, i aR
& 7o agd Adi £ A feews H
@R ATH al WEel ¥ TEA =T "
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T FA q aw W A faw

TE BT HFAT @

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI AJIT
PANJA): The hon. Mem. ber is absolutely
wrong about the modem approach being
taken. There is no such proposal for having
powerlooms in such a way that the hand-
looms goes out Oj- th, khadi goes out.
Gandhiji's philosophy is taken in full force in
the Seventh Plan. If the 'hon. Member reads
it, be will find that Gandhiji's vision and
philosophy have bee, duly preserved

THE VICE CHAIRMAN (SHRIMATI
KANAK MUKHERIJEE): The hon. Minister
will get hi; chance.

ﬂ‘tmm‘:w@;

3
1
]
3

z

fam it faesw w9 waw @ sTaA
ot w1 & swd wEr ww F fa
W w1 21 4 &dv 47 W ¥ aw
F fom adwwm usa wmwi &
HWEA #AT J4T AR -
AT 91T F e & wfqum
CAGE Il B -
W g wt ogwfy & fF owowe
ur wafweir wmafasreor w5 difa
AUTT FX\ T AT GEETT ATET VAT &
TEH TUR W OEW AW £ | 97 &
qE & A § R ogme 4w &
gare frromr wely o Aty #
Zare T F wmafrarsor g iz
mﬁ;mn?ﬁmm
ﬂwmﬁgmtﬁﬁ qui
ar mi ¥ faw wwwr & o
#1 wdr St FEr w7 fv owrndy
¥ fau weitr 2, woitw & For omeedt
22 | T g ¥ wwmY w@r v
gERT st @ ad gfar oW
FTAGHEY T 6 WK #



s E ok g RN ERECEELEEEE ERCFEEE 3
mmwmmmmmmm@mmmWmemwmememmwm Foppe mmmemm tff
mmm Es mm,m._m?caMmmm.mwm.m.mﬁ@.mmmm EE mw.w m m
m%mwmmmmmmmmmwmmm I mmw
i mmm@m v %awmw WW EEEELE m E
.m_q&:_m i 5
BT R L T
5 {3 e L T A
mmw i mm%m mmm“@mwmw ﬂ.miww m,m mmm\mwwm
it g LA meﬁwﬁmmﬁﬁwwm
M.mm gofet ¥ hu "B m..wm,.m B .mm EEFepied wk
HE m,m m@w mmm.m : %mm mm%mam%m mm@mm
B 344 m mmmm,Mﬁwmmmm@m wwmmmww cEEEE . b, _m mmﬁmm



247  Resolution re. need
programm' modernisation

(= wenaia 7
fear &1 agr 9% faatsr wdT
a9z £ % gae oF e aEm
qeatr wEar § fE oFr #www g
fegram & @ @ wiET ¥ AW
AT WE BT AYE AT W F 7
| M F T owEr FqE
T @ €7 3z aftay A & ¥
FAT FEHAT, IS F AR AT &
A% AT W E AT WA FOERr A
FAT FT WAl USAET & a|ur
H &owdr, da=as oz & gdeEl
H AT @ £ 47 us ACF & ag
e % § W7 gAY aiw fae,
aws, swmer, dauAnE ww fedy
FAAT 9T @ &, TAH QIEqE STeH
T g1 7@ 2, 9AET 1 AaFE A4
FT7ET Bl wgeT wgan g R e
% fad wel €I & 77 AT 9ETy
falt 7 T & fo fomr 2@ &
fan afrredy i &t & @ M
A0, MF T AT @ WET | e
7 97 9T faer & g & q@ g
Fﬂ"-ﬂT?mq'#mﬁrt‘m-r?‘m:
3 e s e WFFW!{ZETT%-T
BIEHT 1 q”rc'w:"s'q—gﬁ T AR AT

‘."‘-" } ( qqﬁ- ‘Tlt"ia? m
5, = vegre T AT
Teqes ¥R 7 o @ E, quﬁq'r'zizfg
wgaaraiE ¥ o1 g § 7 am e
iRl & ant S s ST g &
g g Gt & T'T%"T'ﬁ‘ﬁ?ﬂ.-
g & i wru=7$wmﬁ T

s @ ¢ el wdte ®1 T
sate O Peans s @, sefas 3417
qg e fw @i & we|e §rEa
Gt 2, o o wigaTEl &
Iyl I M0 g AT &I
Fiwm fowfie o feqr oo, i
wied 7 W0 grafiT ity w any
FC & witaTy 741 ek wnd, wiEt &
quT. weat ¥ g fear e, st avei
# avai & fau Prrfrar sl
@ & fewfag w0 oo wie & w
Thr BT & WAl AT R w4 W
T wyer fdeT s st gﬁ,,m
fn“ﬁﬂb'm gr =ifgw Sfem %
#d ¥ gfey sdwe &

_;J
% A

"l.h

[ RAJYA SABHA.]

l
r
|
|
|
l
l

policy for Economic 248
Developments—W'&hdnmn

q'quﬁrmﬂmg T
mar.ﬁmﬁre d )
a7 A ama w1 F fgEw A
foo T T GwT 2 | gIM A
Foam aﬁm& ' 0 WA &0
T R, ma’mmgwﬁm& ERkl
ﬁ%mfﬂﬁmﬁ 7 aTE-
fawte w-rrreis W wfg, e gfa &
seafed S £ 1 oo i & far &
afaardy v T FarsT T gR ) T
% femgram & carferr waite # wwa
war wrtan fafaeee gquar g ws
0 W T W dwe G AT T ¥
fasft #m 7 e, ATRTAT AW
% fau o7 o, otz WP Aol
arascwal gt &1 feegere ¥ foraer
27 AffarEdl B @ 70 € I9AT W
f:rz-r—rr A1fg Fy1 Fer wraT ¥ Feegeam

HE‘JW?’&@Hwﬁm

%
3.
i
i

i3 # -
GTAF AT GG H FTT &
fau @ry =rg Al ¥ Fr @z A0
Zhadt & W [ & vx g TT
10-40 fFey 37 T &, ¥ A4t @2

faardr 1 & For wgwE IR0 OHT
Tw ¥ ged fawhrr gAf | AT e
fraza & fs o ofvaT ga=d &
wa ¥ fggead ¥ ana wnw el W
g & 1 fawliq s & fog e
Geoiclie ol 1 E ol T
- S O E O B e S 2 A [
it e Ay o, o ¥ g
Ay FET AT A Gy 07
fawlira #ifsra aifs gt &1 St o
o & ST WA B Wi T

|
e
&
-
3
=



249 Resolution re. need pro-
gramme modernisation

gad fx § ag wgar wEA §
& wra TeEmEr W Tt B A
TN F W 2 ewAlTEeT IAE W
g @At g 1 fgmEnd # w30 S0
aaat & 1 fggena & frar o 0l

S wifzd wrr WA % | fear wr

e F fam 33 7edT WAty 97 e
T g wifgd o R ¥ 15 9%q42
FiA T Y AN E oA F 38
Al WO wAT GE wr ol
war gAr & 5 Fgmeam w0 oz
arfwrs  dqm  fare war ¥
Ao Ay FAIL W ATA A T2 AT
g &ﬁqﬁ*ﬁz?nrﬁ-ﬁ
a4, T30 F ot A § AR

g wir gTmaT 'ﬁ'ﬂ 0%

%_'fi'tr qrqr S w A 34w

g fr faediy o194 937 7oA
[ % #W wATre 79 F fram e
g g oA mfs e v Frefaa
7 W FAR oy & 1 galrr qr 1w
T 93T IAE, GO, AT T ICET
ATAT T2 AT FA, KA I 407
AA TAT UF ATE A RS SAAA 'eﬁr
T ¥ fqe w7 @ fdd ) w7 ar
T R A AQEE wALT Al :i-:r?
I & W wrary F g7 ai faT

an
2
Tqt
Aradr
ATt
TE

r

IEI' 2, 70 TR wya w2y o wr

| TS WET WA M'r&Fq i
wqﬁsm SHIAT ZAT a,' i rfﬁ
waT | ?r-:r arar %, ‘E?W # e
3, W=t %, wwA R =ﬁ"TT°T‘ TrAT
o o & fam c\:ﬁ AT wedi Iz
aai wifgd W opfar wdord &
frdr daraa a1 a3t o frrsrss
T e o fas 4 AT AT &
fan sirafas awfs &0 TEAATT FTAT
g s Az B e W q-n
r & w@r W oA wglaw g -
"Fr 3T ﬂ?m“mﬁ'rﬁ'r fran 73
§3 7w, TAL :I‘ii’m SI7T T ﬁr=r1
< T AT 55?.' famfaq &1 aite

_if

FAAIT FW | WA BT T T
wF |

LRI G €Uk SRR 0
et w1 #R S far, agt @n §
e war B T W g9 IE @ A

/20 DEC. 1985 ]

‘wEAE §, A< g,

policy for Economic Deve- 250
lopments—Withdrawn

faa wgr &, wraa i faa w1 2 9me
T o wigw wgET ¥ fan aw
TH &0 oy TAEFK O TR
qaerr a1 g% & 1 frgeow widi w
W g fepEaa & g arm i F
%‘Ki'ﬁ,_’l’ gﬁfr fm £ 1 a’rr"na‘"argr-r
o b frpars
T 71rra' wra‘r g q’q"n'r‘_rr
7 & fag wredr 3 feowrr aa
93T Wrig T ¥ T5T 97 U7 |
g g & far @ fada, saE
Frwat & fawm & fag w5 fadT
FAT W AT F4r AvgErw w1 (o
ATT IFATHZ F A€q G0 A0AT 7T
I FULE w1 agt Cqafag €l s
A7 2 frefar st &t s7agis Y
T AT W AT G HFAT Fal?

-

7_.._ e =

A s sre T '*rrF=rrr FHYAT T

o eraarmr%r..;rtwﬂzm't i
frsra & faq OF 7 qa00 wHE
T @z F oaqal @7 fem w7
aifzgy, w<st &1 daqr F a9, ¥4,
aw A, W g o w Pratt e
wifgy aifs ¥w ¥ waar w1 OoF T
79 faawd Al gadr aonda AT Wi
TAkT T W GOE o = & 80
q73z @ foaty 9 2,3 T 40w AES
AT AN E 1T AURT w IO
& faa wa‘a"@ T ARIE AH T
aFa § 1 SHEr gk faa 2 &4 aifen

M 9g 79 4 THT @q AR
:rqﬁm JAF ¥ oI T

R %’f*rrn §ZT4T T AT £
i i, qar w7 o wrrhs sl
ai fazdi M

FrET W AT TEAT §, T4 q@r
frami & arzr dr faear Wi
aafaw  womywe Wi firmr

A TF §% T 2,3 GFT dHA i
AR @lzarseT w1 e eeE
2,341 4 &A1 T WA G0 w6 AT
AT war dreEwT W oagrin | wrgiis
alret I Ga & tawfoy 7% | By
Tt & W &, fewei @ 3w ag
movsr et o R A ""1
% aga Fatwr frat & 1 g T Fh



252

Developments—Withdrawn

smrmﬁhm ¥, ﬁﬁm

13 LR L wmﬁw- FELgEg
kil s ammm mew et b s o mwm%m
m mﬂ gt @mﬁm EerEs w«m?mwm u ﬁ,m : w
m ‘WWWW W % % MWWW P %t

€
R BT
mﬁmeWwwhmm mﬁnmmhmmmtmamm

policy for Economic

hmm ﬁ

ﬂﬁmﬁ
ﬁrﬂﬁ

g &

9T TURT
o dr

feeq

1
FHATT
£

A

[ RAJYA SABHA |

ﬁ wmwzﬁ#aa%m@@@ ?W%mmwmm %ﬁm
‘ :nme“mwm mwww vmmwmwmmw EepEEs EEL
. m m.? aﬁ.mm- mmamwmmm ammm m _
ik e
= »mﬂg h
Bl pi

Resolution ,v. need
programme modernisation

[t wewara <ra

g F g, 130 fafqgs ==

251

et #1 g fawwm w1 & 400
fafqe 2% o w ot fegem 12

F FUT W UEEE uw M W ¥
oI OWET B |



'lefiResolution re. need pro-
gramme modernisation

B B
]

193

E

|
1

120 DEC 19R51] WV o0,

N fPNCOnomi peye.
lopments—Withdrawn

T, W AR T
W «lgr AT wor ﬁgﬁ ?{v;ﬁm
WR I 2T W At o w0y
TF W ewmears fonfag s,
THT F W AT, a9 a1 g S 2 4
e st v g sit g oy
A1 AT S it ooy gfezein
a1, R T w0 geAaie
BIN, THET ¥, A K IR WA
g 39d 3w fawimg g, aw i
wlET g0 ) wET A w4
FE a1 —

"l want to make India a strong, powerful

:socialist country. But for making India strong
'and powerful, tremendous united national efforts

are needed. Either dynamise the economy of the
country or get yourself dynamited."
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or some new type of awt'craft  or gadgets

which will be used by the rich. No, it is
not so. The whole appfroach, the Dbasis,
that has been given by  our  leader, the

Prime Minister, is to carry out the pith and
substance ofthe  Plan—the three aspects:
food, work and productivity. If the honou'rable
Members give a little thought, as most of
them have done, to these three aspects,
unless vve go with the changes of the modern
world, unless we adapt  ourseives to the
modern circumstances in which we nnd
ourselves, in this competitive world, in this
ptniggle fo'r existence, it would be impossible
for us to think of achieving these three goals.
If we eling on to dogmas, if we go on clinging
to dogmas, it will only lead to destruction.
Therefore, it is not correct to say when
we are talking of computerisation or
modernisation that we ar, not thinking of
increasing the food value of the = common
man's consumer basket. Planning process
is there in the life of [ndia. It is a national
goal. It is a consensus. It is not
something put up from the top nor is it issued
by official ordeVs nor is it carried out by a
regimented cadre o, group. But it is *
discussion which started and continued for full
one year and after the discussion a consensus
is arrived at and the duty is cast on the

Planning Commission, an absolutely
independent body. Then the National
Development Council discussed it. Why are

we talking abot modernisation? I am not
sayiug that this Resolution should be passed. It
should be withdrawn for the simple reason that
all the points which have bee, stressed and
rightly emphasised are there in the two-
volume plan-book. They are already there.

Sir, to improve the consumption hasket of
(he common man, Indian planning process has
not left the poor at the mercy of the 'rich or at
the whims of the market. It is not the market
on which the poor people of this country are

Vlce— depending. The attack by planning js directly

Chairman, the debate on this Private an assault on poverty. I have not yet found any

Member's Resolution has been veryplan in any part of the wrffld like that.

The

useful. The criticism made here has been *whole theory

wel; taken But
honourable Members

bridges ve*ry Mg fattorists

multistoreyed buildings

I would request
10 look at the
problem in a different perspective. Some
Members who spoko today probably
thought that the modernisation thought of
and provided for in (he Seventh Plan is
only in respect o4 htfiMfng 'Jhulte'
ar
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[Shri Ajit Panja] .everywhere is percolation
from the top. When the benefit percolates, when
it trickles down into his hands, the poor man
will take it as hiB fate. No. That fatalistic theory
is gone now. The modern approach is different
ancl the whole approach is scientific. How is it
to be done? Now, a villager wants the testing of
his soil. He takes the sample of his soil at a
particular hour in the morning according to the
instructions given to him. He walks ten miles to
the block office and deposits it there for testing.
But, by that time, its weight and moisture
content vary automatically because of the
weather condition. The report on the soil after
testing comes and definitely it is bound to be
differrent. So, what is the harm if this man or if
the villagers are given small machines or a
cluster of villages are given small machines so
that they can the soil themselves? It would be 1
be ralise they rnn themes find out how much
fertilizers have to be given, how much water is
to be supplied and so on Will not . this be useful
to them? Now, what is the harm in doing this?
That is why our leader has directed the entire
planning: to be modernised. It is not for
building houses or for power alone. We cannot
do many things without the modern technology.
High technology does not mean only multi-
storeyed buildings or skyscrappers. High
technology j no, meant for the high alone. High
technology means higher knowledge the basic
thing by which one finds out—one has to find
out—the manner of construction in the quickest,
cheapest and best possible .way which can bear
the weather conditions, varying weather
conditions, in different, parts of India, In the hili
areas, a particular type of building would be
required; in the plains . another type of building
is needed, a . third type in the desert, areas and a
different type in the tribal areas and the dryland
areas. Is it ,ei then neecssary that we should go
in for modern technology and find out the best
method by which we can  give

[20,DEC. 1985]

policy for Economic Deve- 280
lopments—Withdrawn

the maximum benefit to the people? Therefore,
each of the points touched upon here has been
taken care of IR the Plan document. Railway
system is necessary. Of course, we should not
go by the money value alone. But we have to
see what the real impact on the common man
is. The man ia the field, with his sweat and
blood, will produce food and if he is given a
little bit of high technology, he Will produce
more. If we buy high technology, particula'rly
the farm technology, if we give this to the
farmer and if we also give the inputs of R&D
by which he gets the correct value of his
produce, who wins? His own consumption
basket wins and his health wing, which is
described by the doctors in terms of calorific
intake. Therefore, the idea that has been given
by the Chairman of the Planning Commission,
our Prime Minister is that where-ever it is
necessary, a little bit of improved technique
and a little bit of scientific and modern
approach without disturbing the entire pith and
substance of the soul of India, without
disturbing the spirit of man, should be adopted.
Without disturbing in any manner the spirit, the
man, the real man, built up of that particular
fulfilment of man as thought of by Shri
Aurabindo—if that type of man is to be created
in India, then it is necessary that we must have
research on this subject. We have to do it in
such a manne'r that whether it is in hospitals,
whether it is in horticulture, whether it is in
milk production, modern technology is a must,
hon. Members are right in insisting that what is
happening jn milk production, what is
happening in horticulture, what is happening in
various types of other things, which will be and
must be, we have to see that the consumption
basket of the common man is improving in its
value. If that is the test by which we are going,
there should no) be .ny loprehension that we
are -leaving the path of Gandhiji It is the
philosophy of Gandhiji. Sir, it is thr vision of
Panditji, it is the adion-. oriented plan of
Indiraji, and it is the
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speed and efficiency of Rajivji oriented
into the Seventh Plan orientation. It has
been throughout discussed, deliberated
and decided within the financial cons-
traints. By adopting rhe best metho-
dology, we are trying to gain one by one.
Take the doctor in a primary health
centre. Now he is with his stethoscope
only. Now, if we say that we have to give
the modem gadgets, the gadget should be
such that he must know how to use it and
the maintenance. As there is a shortage of
technical manpower, is it not necessary
that we should build up such technical
manpower, so that the young doctor in the
' village is not frustrated? We may have a
brain various types of very sophisticated
various types of very sophislicated things.
But the basic needs of the people of India,
75 crores living in 5092 blocks in 413
districts, we have to touch, and for that
modern technology is a must.

Therefore, Sir, so far as this Resolution
is concerned, each one of the items,
whether it is service transport, whether it
is medical facilities, whether it is
modernisation of the office atmosphere—
each one, from the data bank, keeping up
of files, to the testing of the soil by the
cultivator, each one has been provided for
and is being looked into.

The theory, and the whole idea, and the
slogan is from laboratory to land, from
lab to land. In the laboratory whatever is
being prepared, whatever money we put
in, we have to see that this goes down not
by the theory ofi trickling but bv direct
impact on the 75 erores people, who are
producing food, who are producing
clothes, who are producing the necessities
of life.

Sir, in food, work and productivity —
touch any one of them—without modern
techniques, how do we compete with the
rest of the world? It '-said that we have
not improved. Sir, it is 5 per cent growth
annually. With whom should we
compare? United States? Sir, the World
Bank report, if you will kindly see, says
that their annuel growth rate is 2.3 per
cent. It

[RAJYA SABHA]
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is very easy to say that India has not done
anything.

[The Deputy Chairman in the Chair]
During the last five years of our Sixth
Five Year Plan we have attained 5.2 pe;,
cent growth rate. Let us talk about the
United Kingdom. We go abroad and look;
at their huge sky-scrappers and their
metro rail and say that India is not
prospering like U.K. Madarn, the World
Bank report says that it is only around one
per cent growth in U.K. annually during
the last 5 years of our Sixth Five Year
Plan period. Take USSR. It is a friendly
country. In our country it is 5.2 per cent
and in the USSR it fc oscilating between
2.8 per cent and 3.9 per cent and some
opposition members are alleging that
Tndia is not PROF. C. LAKSHMANNA:
At what advancing, level of development?

SHRI AJIT PANJA: Whatever may be
the level of development, we have to
consider the growth rate for last five
years. Otherwise, you cannot compare.
The World Bank report says that Japan's
growth rate is 11 per cent. This is the
manner in which we have to look into it.
Each one of the points mentioned in the
Private Members' Resolution is touched
in the Seventh Plan. So far as speed and
efficiency is concerned, how can wc-have
speed and efficiency without having
modern technology? (Interruptions) .

THE DEPUTY CHAIRMAN: You
people don't even listen. (Interrup-tions).

SHRI AJIT PANIJA: Therefore,
Madam, to conclude I would say that it
might be a heaVt-burninjr to manv. but
India is going towards the goal and it has
been laid down in the Plan. The House
will meet after a few months. Let the hon.
Members go back to their constituencies
with enthusiasm. Let us go and mix with
the people with this document in order to
arouse consciousness which is our duty. If
we go and arouse consciousness which is
our duty. If we go and arouse
consciousness and foster  a
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[Shri Ajit Panja] feeling of swadeshi, a
feeling ol self-reliance, we will be doing
our duty. If we oppose only for the sake
of opposition and if we do not do what is
our duty, then it is disastrous. This
document has received sanctity. It has
now got the blessings of 75 crore people
of India after debate ir. This House.

PROF. C. LAKSHMANNA: For how
many hours?

SHRI AJIT PANJA: We liad a lot of
talks in the National Development
Council. We had lot °f talks in this House
and in the Lok Sabha. We had lot of talks
in the National Deve, lopment Council
again. Let us now implement it. With
these words, I conclude by saying that
this Resolution may be withdrawn.

SHRI VITHALRAO MADHAVRAO
JADHAV: Madam Deputy Chairman, I
am thankful to the hon. Membere who
have participated iu this discus-sion on
this Resolution. The hon. Minister has
assured us and I have also gone through
this Plan document that :t has be<m "o-
mjlat"d en the most modern linos. I am
sure that India will definitely »"r into Inr
21at century as * most powerful country
of the world. With these words, I beg fo,
leave to withdraw the Resolution.

THE DEPUTY CHAIRMAN; Has the
hon. Member the leave of the House to
withdraw the Resolution?

[.Vo bon. Member dissented.]

The Resolution was, hyleave with
drawn.
5.00 p.M.
THE BANKING LAWS (AMEND-

MENT) BHA, 1SS5—Contd.

THE DEPUTY CHATRMAN: Shri
B. Satyanarayan Reddy—mnot here.
Now, Mi'- Minister, you can reply.

SHRI JANARDHAN POOJARI:
Madam Deputy Chairman, the hon.
Member from West Bengal, Shri Mostafa
has said that in the rural areas particularly
the tanking assist-
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lopments—Witluirawn

ance has not flown to the satisfaction of the

eople, particularly in the agrierThjiv?
sector am' also for the weaker sections.
For tho reformation of the hon. Member, I
would like to say that even though it is not
to the satisfaction of the people particularly
ithose who are  looking  afterj the
agriculture sector, it can be said
that we have done some [  thing.
Madam, Rs. 6,472 crores have j flown
from the banking sector. That | is the
outstanding money.  So far asj the
weaker; sections afe concerned, / Rs.
4,195 crores have flown from the !
banking sector. And it is the objec-! tive, it
is  the policy of the Government thai at
least 10 per cent of the total advances should
flow from ihe banking sector to the weaker
sect-j ions. So far as agriculture is
concef-\ ned {Intemiptions) Last time,
I have told you the steps  that have been j
taken. I have clearly told you the
percentage also.  Steps are taken to step up
the assistance to the weaker sections. So,
better  services would be flowing from the
banking sector.

With these words, Madam I conclude

THE DEPUTY CHAIRMAN: The
question is;
I "That the Biil further to amend
the Reserve Bank of India Act, 1934,
I the State Bank of India Act, 1955,
the State Bank of India (Subsidiary
Banks) Act, 1959, the Deposit In-
sHrance and Credit Guarantee Cor
poration Act, 1961, the Banking
Companies (Acquisition and Trans
fer of Undertakings) Act, 1970, the

Regional Rural Banks Act, 1976,
the Deposit Insurance Corpcfation
(Amendment and  Miscellaneous

Provisions) Act, 1978, the Banking
Companies (Acquisition and Transfer
of Undertakings) Act, 1980, the
Export-Import Bank of India Act,
1981, and the National Bank for
Agruculture and Rural Development
Act, 1981, as passed by the Lok Sobha,
be taken into consideration."”



